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the Zonal Commander for the ad-
justment of surpluses and deficien-
cies in his jurisdiction, has already
been able to absorb 96 surplus em-
ployees. The surpluses have been
brought to the notice of the Adjutant
General’s Branch, Army Headquar-
ters, as a resull of which 653 persons
have already been adjusted in other
Defence Establishments, Further
efforis in this direction are continu-
ing.

Development of Ports in
Andhra Pradesh

*214. SHRI P. RAJAGOPAL NAI-
DU: Will the Minister of SHIPPING
AND TRANSPORT be pleased 1o
state:

(a) the ports in Andhra Pradesh for
which ihe money is allotted for deve-
lopment thig year; anq

(b) the allotmcnt made therefor?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT
(SHRI CHAND RAM): (a) and (b).
There is only onc major port in
Andhra Pradesh, namely Visakha-
patnam Port For financing the deve-
lopment schemes of the port in
1977-78, there 15 a Central loan pro-
vision of Rs. 310 crores. Amount re-
leared so far is R< 210 crores.

Ports other than major ports figure
in the Concurrent Li<t of Constitu-
tion and the responsibility for their
development vests in the State Gov-
ernment concerned.

Manufacture of Soap from Fatty
Aclas

*215. SHRIMATI PARVATHI
KRISHNAN: Will the Minister of IN-
DUSTRY be pleased to state:

(a) whether the British multination-
al Hindustan Lever has a proposal
under consideration to set up a plant
based on Bombay High petroleum,
using a new technology, vhich is
claimed tn have been developed by
them, for soap manufacture using fatty
acids from wax waste;
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(b) whether it is a fact that this
new technology was geveloped by the
Indian Scientists at the Indian Insti-
tute of Petroleum, Dehradun;

(c) whether the said company has
sought to retain at least 51 per cent
foreign equity holdings claiming the
technology being high; and

(d) what are the dctails and Gov-
ernment’s reaction thereto?

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES):
(a) and (b). The Indian Institute >f
Petroleum, Dehradun, has developed
the technology for manufacture of
fatty acids from wax  These fatty
acids can be used in the manufacture
of soaps The know-how has been
licensed to M/s  Hindustan Levers
1.4d. who had sponsored this project.
The firm has set up a plet plant and
may, 1n  course of time, go on to
commercial production of fatty acids,
which they may use in their soap
manufacture

(c) and (d). The firm has claimed
that 1ts turnover from Appendix I
activities anq manufacturing activi-
tirs requiring sophisticated technolo-
gy would, with the implementation
of certain Appendix-I projects in
1979, make it elimible to retain 51
per cent foreign equity under the
FERA guidelines. The representa-
tion is under examination.
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Ernakulam-Cochin Shipyard

*217 SHRI R. K MHALGI Wil
the Minster of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether the ship-yard of Emma-
kulam-Cochin (Kerala) have tom-
menced 1ts production work;

(b) if so, when;

(¢) when the first steamer or vessel
of this national project is likely to be
completed anq floated into the sea;

(d) what will be its cost;

(e) whether the production-work of
the said steamer or vessel is accord-
mng to the schedule; and

(f) 1f not, the reasons thereof?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT
(SHRI CHAND RAM): (a) Yes, Sir.

(b) From 1-1-1976.

tc) It 15 anticipated to be floated
oui by June, 1979 and completed and
delivered by June, 1980.

(d) Rs. 29 crores (Anticipated).
(ey No, Sir.

(f) Main reason 15 the non-deli~
very on time of 150 Ton Gantry Crane
ordered indigenously This has ham-
pered erectlon and subsequent out-
fitting activities.

Formulation of New Plan Proposals
by newly constituied Planning
Comumission

*218 PROF P G MAVALANKAR:
Will the Minister of PLANNING be
pleased to state:

(a) whether the Planning Commis-
sion was partially or fully reconstitu-
ted last year, ang if 0, the names,
qualifications, experience etc. of the
new personnel,

(b) whether the said newly consti-
tute@ Commssion hag deliberated on
any c<pecific areas and targets while
formulating new plan proposals and
if so, broad details thereof;

(c) whether ihe Planning Commis-
sion meets regularly for a periodic
1eview and if so, when andq how; who
attendg such meetings, and

(d) the broad details of the lLaison
between the Commussion and the va-
rious Ministries at the Centre?

THE PRIME MINISTER (SHRI
MORARJI DESAI): (a) to (d). The





